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tourists. But this notification prevents the
flow of tourists to our country. More than
that, many of these coastal areas have
religious importance too. Many of the
religious centres in India are situated on the
banks of rivers and sea-shores. (Time-bell)
If we cannot construct anything there, how
will these pilgrime, who are coming over
there on almost all the days of the year, be
able to visit these religious centres?

The question of fishermen is also in-
volved here. There are lakhs of fishermen
in our country. Their problams has also to
be considered. Para 3(2) (2) of this
notification prohibits ever construction of
huts there. So the community of fishermen
is also affected by this notification.
Madam, my submission is that the Gov-
ernment should give a serious considera-
tion to this matter and a commision should
be appointed to study the problems that
have been created by this notification. I
also request that the Government should
issue a fresh notification on the basis of the
report of the Commission and repeal the
present one. Thank you.

SHRI JOHN F. FERNANDES (Goa):
Madam, it is a bureacratic order. The
Central Government should consult all the
coastal States and pass an Act in
Parliament.

STATEMENTS ON ACTION TAKEN
BY THE GOVERNMENT ON FOUR
AC-TION-TAKEN-REPORTS OF THE
STANDING COMMITTEE ON
EXTER. NAL AFFAIRS

SHRI SIKANDER BAKHT (Madhya
Pradesh): Madam, I lay on the Table the
following Statements (in English and Hin-
di) showing action taken by Government
on the recommendations contained in the
following Reports:—

I. Fifth Report (Tenth Lok Sabha) on
Action Taken on the recommendations
contained in the Second Report of the
Committee on Demands for Grants of
Ministry of External Affairs for 1994-95.
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II. Seventh Report (Testh Lok Sabha)
on Action taken on the recommendations
contained in the Third Report of the
Committee on Passport facilities.

III. Eighth Report (Tenth Lok Sabha) on
Action Taken on the recommendations
contained in the Fourth Report of the
Committee on Situation Prevailing in
Pakistan Occupied Kashmir and Northern
Areas.

IV. Tenth Report (Tenth Lok Sabha on
Action Taken on the recommendations
contained in the Sixth Report of the
Committee on Demands for Grants of the
Ministry of External Affairs for 1995-96.

Re. Government's Decision not to go in
for production of Strategic Agni Missile
and its induction into armed forces
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"In view of the change in the strategic
environment and developments of

military ~ significance  in  the | Shri Jasjit Singh, Director of the Institute of

neighbourhood having bearing on the
security of the nation, the Committee
feel that the time has come when the
Government should review their
Technology Demon-strator-Agni
missile project and that a decision is
expeditiously taken to go in for serial
production of this strategic missile for
induction into the Armed Forces."

In reply the Government stated: "Agni is a
re-entry  technology  demonstration
project, which has been successfully
completed and all the objectives have
been met. The 'AGNI' project did not
envisage development of a missile
system. The decision to develop and
produce a missile system based on
AGNI technologies, however, can be
taken at an appropriate time consistent
with the then prevailing threat perception
and global regional security
environment."

Defence Studies and Analyses has reacted:
"Maintaining the nuclear option has no
meaning unless long-range missiles are
tested and deployed"
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The Government had assured the House
that the Prithvi missile would be deployed
within a few months and Agni missile would
be developed.
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According to security analysts, freeze of the
Agni programme implies that India is giving
up all notions of seeking strategic party with
China. Even Pakistan has deployed nuclear
capable Chinese M-Il missiles. According to
the U.S. intelligence agencies, Pakistan
even has a strategic nuclear delivery
capability.

Sir, this is what the "Indian Express" has
said: "And New Delhi should take no chance
with what constitutes a threat to India's
security. It must proceed as a measure of
abundant precaution and without further
interruptions ~ with ~ Prithivi and ~ Agni
programmes, including serial production,
etc."
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THE DEPUTY CHAIRMAN
Narendra Mohan. (Inter- rutions)

MARGARET ALVA

Shri
SHRIMATI
(KARNATAKA):

{MM %—o)jfk:% w)'-{b? Madam, the Government should make a
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statement on this.

SHRI AJIT PXK. JOGI (MADHYA
PRADESH): Madam, we all support this.

SHRIMATI MARGARET ALVA: This is

A%}Q?g‘,’ q ~ 0:: . L,?;_,. something about which we had said that we
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would bring out. I do not know why this
Government is backing out. Under whose
pressure, I do not know. (Interruptions) We

SHRI NILOTPAL BASU (WEST
BENGAL): Madam, there should be a statement
on this. (Interruptions)

THE DEPUTY CHAIRMAN: Mr. Narendra
Mohan's name is there in the list. After he
speaks, you can associate.

SHRIMATI MARGARET ALVA: The
Government cannot keep quiet. Let them come
forward with a statement. (Interruptions)

SHRI NARENDRA MOHAN (Uttar
Pradesh) : Madam, the other day our hon.
Prime Minister said that the security of the
country would never be compromised. The
Defence Minster had also said that there was a
direct threat from Pakistan. Only a couple of
days back, the Defence Minster made this
statement.

Keeping these statements in view, when we
look at the missile policy of the Government of
India, we find that it has such divergent
viewpoints. [ fail to understand how a

responsible Government can do such things.
o

There was a report in the month of July

which said that the country must produce the
Agni missile. This report was of the Defence
Ministry. The same Government, in the month
of October, said that they were putting the
production of the Agni missile in cold storage.
How do we compromise? What has happened?
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Unrest Among P.A.C. after Acquittal by Court
Personnel
My hunch is, there is pressure from the wuamfn: f veRe R @, am
Clinton Administration. AR o Wy T8 ¥ I R TR
SHRIMATI MARGARET ALVA: Yes. Loy

SHRI NARENDRA MOHAN: Madam, this

point had been raised a number of times, s wwTey fig qEi’: TEA A w 9w
through newspapers and otherwise. It is said ot $

that some officials of our embassy in
Washington ~ had ~ assured the Clinton  JaEwTafd: e "'T?' a Im, fR gy
Administration that the Government of India 37 =g & *% waMH WM

was going to put the production of the Agni

missile in cold storage, although the st voma fim ‘I‘ﬁ ﬂﬂ(m)
Government of India has not confirmed it. It ;: wa qj s 9 f Ty &

we A s wh

I would, therefore, urge upon the Gov-  off qremmet i ﬁdi W T PR w

ernment through you, Madam, that there should 3
be a definite statement from the Government of . FR Sren LR L

India whether such an assurance had been  FmvTaf : Bl ‘qﬁ W ¥ L. (=mEE)

given. I am quoting from the US Government gz Tﬁ $ W ufteriz #)
records. It is not based merely on newspaper

reports. The US Government records say that st awf. drft: @ @ qé i' = #
our officers had asured them that Agni would SRFY I

be put in freeze. Now, this is something very,
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very serious. After all, the Standing Committee ) ) i
of Parliament had made certain observations on &4 fie 9t R @ ¥ W Wl (4 L

the production of the Agni missle. It was an @%® ¥4 Fan uiey it R
unanimous view. If the unanimous view of the _ (=gagrr) @fem

Parliament is going to be ignored by the

Defence Ministry or any other Ministry of the RE. ALLEGED INCREASING

Government of India, how far we are going to UNREST AMONG P.A.C.
function as a democracy, or, as a Parliament? PERSONNEL FOR WANT OF

This is the basic question. RELIEF AFTER ACQUITTAL BY

off Ty fig g4 (3 2w J9amf

Madam, through you, I would urge upon the mi, f e I 9E W BN ¥ g
hon. Defence Minister and the hon. Prime ¥ g 3¢ 3R &fia I wEw {l W
Minister. The Prime Minister, in fact, holds the guy 4 afx {H’t W % = vew u: REe #
portfolio which deals with missile production. A TR AR A s TE® 11 WA

The Defence Ministry says that they need .
missiles. Either this has not been discussed in % LLRARELR R Gal Rk Sl g

the Cabinet, or, this has been discussed but it wit & s ¥ (ﬁ" Tt wEa W .1
has not been properly communicated to the W R IR W oe dEw R Wy

other Ministry. These contradictions would f
definitely compromise our defence policy. I, ' a@ ¥ ¢ w

therefore, urge upon the Government that there  sff TroFTa Ry gd: 98 GO0 21 309 337

should be a statement from, the Government on ¥ ng % a1 18 e T 4§ e @R
this issue. There should also be a proper debate R ﬁl

on this.
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